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MINISTRY OF PROGRAMME IMPLEMEN­
TATION (SHRIMATI MANEKA GANDHI):
(a) and (b). Only one hydro-electric project 
is pending for environmental clearance with 
the Ministry of Environment and Forests. 
The proposal is under consideration and a 
daciston will be taken shortly.

Crossing of Indian Border by Pakistani 
Forces

1055. PROF. K.V. THOMAS: Will the 
PRIME MINISTER be pleased to state:

(a) the number of times the Pakistani 
armed forces and Air Force planes crossed 
Indian border in Punjab and Kashmir re­
cently; and

(b) the action taken in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) There has been no such 
recent incident.

(b) Does not arise.

[Translation]

Strengthening of Indian Army

1056. SHRI HARIKEWAL PRASAD: 
Will the PRIME MINISTER be pleased to 
State:

bearing on our national security and appro­
priate measures are taken from time to time 
to ensure full defence preparedness.

[English]

Creation of Employment Generation 
Funds

1057. SHRIMATI BASAVA RAJES- 
WARI:

SHRI GIRDHARI LAL BHAR- 
GAVA:

Will the PRIME MINISTER be pleased 
to state:

(a) whether the Planning Commissk)n 
has suggested for creation of employment 
generation funds to finance jobs for all, under 
the right to work programme; if so, the details 
thereof;

(b) whether the Planning Commission 
has also suggested that capital intensive 
projects which have no immediate relevance 
should be given up;

(c) if so, whether the Planning Commis­
sion has also suggested that money so re­
leased should be diverted towards the pro­
posed funds; and

(d) if so, the details therefor?

(a) whether in view of the increasing 
tension on the borders of the country, It is 
proposed to strengthen the armed forces; 
and

(b) if so. the steps contemplated in this 
regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b). A close watch is 
kept on all developments which have a

THE PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): (a) to (d). The 
Planning Commission has set employment 
generatbn as a major objective in its ap­
proach to Eighth Five Year Plan. Eighth 
Five-Year Plan is, presently at the stage of 
formulation. Mobilisation of adequate funds 
at different levels to finance job creation 
programmes constitutes an important ele­
ment of the evolving strategy. Reordering 
investment prbrities from capital-intensive 
to labour-intensive projects is also relevant
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in this context. The details would be incorpo> 
rated in the Plan document.

Strategy to Control Environmental 
Pollution

1058. SHRIMATI BASAVARAJES- 
WARI: WillthePRIME MINISTER be pleased 
to state:

(a) whether the Union Government are 
considering to form ulate a strategy to control 
environmental pollution;

(b) If so, whether experts are of the view 
that if action was not taken soon, India might 
soon become another America, buried in 
mounds of non-bio-degradable plastic; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR­
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN­
TATION (SHRIMATI MANEKA GANDHI):
(a) Measures to control environmental pol­
lution have been in operation in our country 
for more than a decade. The Water (Preven­
tion and Control of Pollution) Act, 1974, the 
Air (Prevention and Control of Pollution) Act, 
1981, and the Environment (Protection) Act, 
1986, have been enacted to control pollution 
in the country. Standards for 31 specific 
industries have also been notified under the 
Environment (Protection) Act. The Air and 
Water Acts have been further amended to 
make them more stringent forefficient con­
trol of pollution. A National Waste Manage­
ment Council has been formed to evolve 
polk:ies on solid waste utilisation and its 
disposal.

(b) and (c). While there has been a 
growing awareness about the dangers of 
environmental degradation and in that con­
text a widespread concern about the ur­
gency of anthpollution measures, there does

not appear to be any scientific basis to any 
such view that India will be buried in mounds 
of non-biodegradable plastic if actk)n Is not 
taken soon.

Outlay for Rural Sector

1059. SHRIMATI BASAVA RAJES- 
WARI: WillthePRIME MINISTER be pleased 
to state;

(a) whether the Planning Commission 
is considering to raise outlay for rural sector;

(b) if so, the details thereof; and

(c) the programme to be undertaken in 
the rural areas during 1990-91?

THE PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): (a) Yes, Sir.

(b) It is proposed to allocate 50 per cent 
of public sector outlay on programmes and 
projects of benefit to rural areas.

(c) There are a number of programmes 
for the benefit of rural areas in the Annual 
Plan 1990-91, Centre and the States, broadly 
in the following categories:—

(I) Devek>pment of Agricultural and 
Allied Sectors.

(ii) Rural Development including Self 
and Wage Employment Pro­
grammes, Area Development and 
Land Reforms.

(iii) Creation of Irrigation and flood 
control facilities.

(iv) Rural electrlfk:ation. roads, hous­
ing. water supply and other infra­
structure programmes.

(v) Rural health and education.




